
HIGH COURT OF DELHI : NEW DELHI 

NOTIFICATION  

No. 144/Rules/DHC              Dated: 19.04.2010 

 

   

  In exercise of the powers conferred by Section 7 of the Delhi High Court Act, 

1966 (Act 26 of 1966) and all other powers enabling it in this behalf, the High Court of 

Delhi, had made rules called “Delhi High Court (Company Secretaries) Rules, 2008”, 

which were published in the Delhi Gazette (Extraordinary), No. 13, Part IV (NCTD No. 

292), dated 22
nd

 January, 2010. 

  These rules shall come into force with effect from 1
st
 May, 2010.  

 

By order of the Court, 

 

Sd/- 

(Rakesh Kapoor) 

Registrar General  

 


